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Iy THE  DEWTHAL ADRINISTRATIVE TRIBUVAL
ORINCIPAL BZ yCH
MW DELHI
oA 1360/98

¢ dew Delni this the 11th dey of January , 1999.
Hon'ble Smbt.lLakshmi Suaminathan, Member (J)

Hon'ble Shri K.Muthukumar, Member (A)

In the mattar of

1. Shri Amal Kumar Sen
/o Late Sh.&nil' Kumar Sen

2. Sh.Sanje=v fAnand
5/0 Sh.V.5. Kulshrests

3. Sh.M.Kali Venkat Raman
S/U Late Sh.M.K. Murthy
- : -« Rpplicants
(A1l working as Diary Supsrvisers
in the office of Respondent ¥o.2)

(By Advocate Shri $.C. Luthra )
, Vs,

. !

1.Union of India through its
Secretary, ,
Department of Animal Husbandry
and Diarying, '
M/0 Agriculture, Krishi Bhavan,
Mew Delh i1

-
2.Geners! Manager,

Delhi Mitk Scheme,

West Patel Negazr, ‘

ey Delhi-g - .. Respondents

(8y Advocate Shri V.3.hi. Krishna )

08 .DZ 1 (oral)

(Hon'ble Smt.Lakshmi Sweminathan, Member {3)

shri S.C.Léthra,learned counsel for the applicants

submits that applicants wish to withdray this 0k s they h:

rece’ived the reliefs as praysd for in the Ok,
Permission to withdraw the 04 is grantad. 0.A, is
dismissed &s withdrawn. Ao costs.

%théllﬁgkqjle:i:;,;—*——*

{K,muthukumar) (Smt.Lakshmi Swaminathan)
Member (A) .. Member (2J)
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